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Name




:
Shubhankar Dutta

Fathers Name



:
Debasish Dutta

Date of Birth



: 
27th November 1985

Email




:
papai_dutta1@yahoo.co.in
Permanent Address 


:
Vill- Debinagar
                                                              

P.O.-Maynaguri







Dist- Jalpaiguri, Pin-735224







West Bengal – India

Nationality



:
Indian

Mobile No



:
09332966239, 91-9126479514

Gender



:
Male

Interest                                        
:       
Sports,Travelling , Reading etc.


OBJECTIVES :
Looking forward to a career in the corporate sector as legal officer.  Resourceful with the ability to assess all legal issues to adequately  protect the company and complete projects producing professional results while adhering to rigid deadlines. I wish to utilize my knowledge and  experience to the best interests of the industry as well as for myself.

EDUCATIONAL QUALIFICATION:
A. ACADEMIC DETAILS :( GENERAL)

Name of Examination 
 passing year

percentage 
a. Madhyamik
    2001


    68.37%

.b Higher Secondary
    2003


    53.4%

B. ACADEMIC DETAILS :(Law)

	          BOARD
	INSTITUTE
	DISCIPLINE
	YEAR OF  PASSING

	University of North Bengal
	Jalpaiguri Law College
	2nd 
	2009


LEGAL AID & LEGAL REASURCH TRANINGS :
(a) Legal Aid & legal research training under NSS unit.
   I have complete and attained legal aid programmed through NSS unit Jalpaiguri, for helping poor people for their legal advice, advice about the matte of consumer protection Act, Marriage Act etc.

(b)Working in a Government Sector as a Legal advisor:
   1. 23rd BN SSB Bhairab kunda & 17th BN SSB Falakata (2009-10)

            I have prepared their income tax Statement, Makes their T.D.S. & submit their office return etc. as a contractual basis.

   2. Responsibilities.

            I am practicing as a lawyer District & Session court at Jalpaiguri in matte of Criminal Law, Civil Law, Marriage Act, and Protection of property law etc.

    Legal drafting and vetting agreements/ documents such as Lease Deeds, License Deeds, Sale Deeds Relinquishment Deeds, Family Settlement Deeds, Memorandum Of Understanding, Wills, Partnership Deeds, Agreements to Sell, Powers of Attorneys, Hypothecation Agreements, Undertakings, Indemnities. Preparing Notices, Reply Notices, Petitions, Affidavits, Counter Affidavits, Objections Appeal Memorandum, Plaints, Written Statements, and Argument Notes etc for various legal proceedings. 

    Rendering legal advice for planning the strategies and procedures to befollowed in various cases for different companies and firms in appropriate time. 

    Done various civil cases and Pre Litigation cases  Successfully compromised and settled litigations amicably in Lok-Adalat and out of Court settlements involving Negotiations, Conciliation and Arbitration. Renders proper legal advice for the company as and when required. And various type of matrimonial and family dispute case successfully compromised.

    Filing and monitoring various type of Criminal Cases and also filed Bail Application U/S 438 Cr.P.C & U/S 439 Cr.P.C. and also handled Trial Proceeding. 

. 
    Handled Civil & Criminal matters for various other organizations and individual clients to secure their best interests, inclusive of adjudication of Powers of  Attorney before the Revenue Divisional Officer. Conducted cases under the Copyright Act in the District court and Special Act cases i.e. Electricity Act, S.C. & S.T. (Prevention of Atrocities) Act, Etc. which is the court having original jurisdiction. 

Associated:  Now I am associated with Source HOV as a Headnote writer form April, 2012 to March 2014. It is a home based job.

Salary:

Negotiable 
PROFESSIONALAFFILIATIONS:

Bar Council of West Bengal, Jalpaiguri Bar Association of Lawyer.

SPECIAL SKILLS/KNOWLEDGE OF ENGINEERING SOFTWARE :

*
Extensive knowledge of law and its applications to cases 
* Excellent analytical and judgment skills that help resolve cases 
*
Strong researching abilities that help prepare case studies 
* Ability to find solutions and negotiate on legal causes 
*          Highly efficient at compiling and comprehending legal data
* Desktop software : Windows 98, 2000 & XP Operating Systems
Working knowledge of MS OFFICE 2007 Tools & Internet Usage. 







LANGUAGES KNOWN:     Bengali, Hindi and English






DECLARATION:
· I hereby declare that all the statements are True, correct and complete to the best of my knowledge and belief.


DATE: 21/09/2017
PLACE: Jalpaiguri
                                                                                                        ……………………………
                                                                                                   (Signature)

                                                                                            (Shubhankar Dutta)

